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Cases taken to Law Courts under the
MRT.P. Act

2787. SHRI F, V VIKHE PATIL : Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to state:

(a) the number of casés under the
M.R.TP. Act which have been taken to
law courts since 1970 and the number of
such cases which have been finally decided.

(b) the number of cases which have
finally been decuded aguinst Government;

{c) whether Government, in the light of
various judgements of the law courts and
other experience gained during the admini
tration of the Act, propose to plug the
loopholes noticed so tar by amending the
Act; and

(d) if so, when the amending Bill 13 pro-
posed to be introduced m Parliament ?

THE DIPUTY MINISTFR IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRl BIDA.
BRATA BARUA) . fa) and (b). Out of 14
cases taken to the Courts, two cases were
withdrawn by the applicant Compames,
three have gone in favour of the Govern-
ment. Out of the 6 cases pending in the
Supreme Court, three were filed by the
Companies and three by Government.
In three cases appeals filed by the Com-
panies against the Commission itself, onc
was decided in favour and two were
dismissed.

(c) and (d} The working of the MR
T.P. Act is under constant review of the
Government, The question of umending the
M.R.T.P. Act with a view to plug the
loopholes in the working is engaging the
attention of the Government. Judicial pro-
nouncements by the High Court/Supreme
Court made in this connection will be kept
in view before finalising the amendments to
the Act

12, 1974 Weitten Answers 160

Majer Irvigation Factiities in Himachal
Pradesk during Fourth Plsa

2788. SHRI VIRBHADRA SINGH :
Will the Minister of IRRIGATION AND
POWER be pleased to state how far the
taiget of Fourth Plan for the major irrigs-
tion facilities in Himachal Pradesh has been
achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRT SIDDHESHWAR PRA-
SAD): No project in the major/medium
irngation sector was proposed for imple-
mentation in Himachal Pradesh during the
Fourth Plaa.

Pilferage of Goods from Ralltway Godowns
at Katihar (Bihar)

2789, SHRI JAGANNATH MISHRA
Will the Minister of RAILWAYS be pleas
ed to state :

{a) whether a large scale pilferage of
goods from rulway godowns is rampant at
Katthar (Bihar) ,

(b) whether the rallway goods yard has
become an easy hunting ground for the
senl breahers and anti-social elements ; and

(¢) if so, the estimated loss as a result
thereof during 1972-73 and the steps taken
by Government mn this regard?

THE DIPUTY WINISTER IN THF
MINISTRY OF  RAILWAYS (SHRI
MOHD. SHAFI QURESHI) : (1) and
(h) K 1s not a fact that thefts and
pilferages are rampant at Katihar but
the yard being quite large and open at seve-
ral ponts, some cases of criminal interfe-
rence with booked consignments have oc-
curred there.

(c) The cstimated loss of goods due to
thefts and at  Katihar wus
Rs. 19,746 during 197273,
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(b) if not, what is the shortfall, and the

to prevent thefts und pilferages of goods reasons therefor; and

st Katihari—

(i) Yard and Goods Shed are guard-
ed round the clock by the R.P.F.

() Petrolling by armed R.P.F. men
and Dog Squads in vulnerable sec-
tors of the Yard und Goods Shed
have been intensificd.

(iif) Assistance and cv-operation of
police and rasiway unions s sought
in apprehension of crimmals and
receivers of stolen property.

Tarpet of Irvigation Facilities to Himachal
Pradesh in 15t Year of Fifth Plan

2790. SHR1 VIRBHADRA SINGH -
Will the Minister of IRRIGATION AND
POWER be plcased to state.

(a) whether the target of irngation tuct
lities to be extended 10 Himachal Prudesh
by the Central Government during the Ist
year of Fifth Plan has beca finalised; and

(b) if so, the particulars of projects pro-
posed and the capacity of each?

THE DEPUTY MINISTER IN THF
MINISTRY OF IRRIGATION A\D
POWER (SHRI SIDDHFSHWAR PRA-
SAD) : (a) Irrigation is a State subijcct
and the irrigation projects are implemen-
ted by the State Governments as pait
of their developmental plins. The Annual
Plan of Himachal Pradesh for 1974-75 has
yet to be finalised,

{b) Does not arise.

Target of Power Generation in Himachal
Pradesh

_2'191. SH-RI VIRBHADRA SINGH :
Will the Minister of IRRIGATION AND
POWER be pleased 10 state :

(a) whother target of power generation
for the Fourth Plan bay beeo fully achiev-
ed in Himachal Pradesh ;

(c) the steps proposed to be taken to
achieve the target?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) to (c). Against a target of
109.3 MW of generating capacity at the end
of the Fourth Plan, it is expected that only
483 MW would be commissioned by the
end of 1973-74. Due to delay in civil
works the commissioning of (2X 30 MW)
60 MW capacity in the Girt Bata hydel
station will not be possible within the
Fourth Plan period. Commissioning of one
MW (2 % 0.5 MW) at Nogli Hydro Electric
Project is also delayed owing to some
defects in the plant. The State authorities
are expediting works on these projects.

Finalisation of Raflway Facilitles for
Himachal Pradesh during First Year of
Fifth Plan

2792. SHRI VIRBHADRA SINGH :
Will the Minister of RAIT WAYS be pleas-
ed to state :

(a) whether the target of Raway faci-
lities to be extended to Himachal Pradesh
during the first vear of Fifth Plun has been
finalised, and

(b) 1f o the broad features of the same?

THE DEPUTY MINISTFR IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAFI QURISHD © (a) Not
vet, bt the proposals are stit under con-
sideration,

th) Docs not anse

Target of Ruil Facilities in Fourth Plan in
Himachal Pradesh

VIRBHADRA SINGH:
of RAILWAYS be

2793 SHRI
Wil the Minsier
pleaved to state *

(a) whether the target of Fourth Plan
for the Himachal Pradesh for Rai faci-
lities has been fully achieved; and





